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[The Deputy Chairman] each, I hereby
declare them duly elected to be members
of the said bodies:—

(1) Shri C. D. Pande—The All India

Council for Technical Education. 1

(2) Shri Santokh Singh—The Court of the
University of Delhi.

THE MATERNITY BENEFIT
(AMENDMENT) BILL, 1967

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI L. N.
MISHRA): Madam, I move for leave to
introduce a Bill to amend the Maternity
Benefit Act, 1961.

The question was put and the motion toas
adopted.

SHRI L. N. MISHRA: Madam, I introduce
the Bill.

THE DEPUTY CHAIRMAN: Now we go
on to the Railway Budget.
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THE BUDGET (RAILWAYS),
1967-68—GENERAL  DISCUSSION—
contd.

THE DEPUTY CHAIRMAN: We go on to
the Railway Budget. Mr. Khandekar may
continue. Ten minutes more only.

SHRI R. S. KHANDEKAR (Madhya
Pradesh): Madam  Deputy  Chairman,
yesterday when 1 spoke I said that the
Railway Minister could make
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many economics in many sectors and that he
could avoid the fresh levies. I had not given
my suggestion ex tivelv nor can I do so today
for want of time. I had suggested some points
and I had urged for the appointment of a
parliamentary committee or a sort of
commission which would go into aD these
details.

When the House rose I was dealing with
casual labour and their grievances. I do not
want to dilate more on that point, but I would
urge the Railway Minister to look into the
genuine grievances of the casual labour. They
are just treated like slaves. They do not get
enough wages. They have no housing facili-
ties, no transport facilities. Not only that; they
do not get even the lighting arrangements
when they are working at wayside stations or
at other places when it gets dark. Therefore
something should be done with regard to their
condition. Madam, this Government says that
socialism is their goal. But there is not a trace
of socialism so far as the Railways are
concerned. I am told that recently the
departments which were being run by the
Railway Administration, are slowly being
handed over to private contractors, that they
are now adopting the system of giving these
works on contracts. I am told that near Itarsi
or Barka Kana cir somewhere in that area they
are closing down their Coal Division and this
work is being given to private contractors for
supplying coal worth some Rs. 60,000 or so. I
do not know the details. But in many cases we
have heard such complaints that works are
being given to private contractors, 1 mean
work which were being Jone by the Railways
previously. Consequently there is the
apprehension that there would be surplus staff
on the Railway and that retrenchment would
follow. The Railway Minister has said in his
speech that there is a ban on recruitments
because the Railways are over-staffed. But I
am told th'Ot although it is true that there is no
large-scale recruitment, in many cases fresh
recruits are taken up and 'hose
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who are working on a temporary basis or
those who are casual workers, their claims are
ignored and they ar. given retrenchment
notices, particularly in the engineering
branches and among the 1.O.S. and the
workscharged people 1 have received
complaints that they have been served with
notices and that their services are not being
utilised. Not only that. Those who are
working on temporary basis on these railway
lines are transferred to far off stations and in
some cases even to othar Hailways also, as
for example m the case of the steel projects or
such undertakings. On the other hand they
continue to recruit fresh personnel. How can
you reconcile these two things I do not
understand.

I have said that the operational efficiency
of the Railways has gone down and this point
has been emphasised by more than one hon.
Member and so I need not dilate on it again.

The Railway Minister has taken credit and
said that during the last year the accidents
were few. Yet you find that more than 6,000
accidents took place during last year. What fa
the reason for this? Has the Government gone
into the question as to why these accidents
take place? It is very rare that accidents take
place on account of mechanical failure.
Mostly they are caused by human failures. I
would like to know why there are these
human failures. Many of the
recommendations of the Kunzru Committee
have not been implemented as yet. I know of
various cases where these railway workers
have to work overtime. Sometimes they work
for 18 hours and 20 hours and many of them
do not get even night rest. That is one of the
reasons why accidents take place. Secondly,
as | said yesterday, there is discontent in
almost every category and in all sections
because the major grievances of these people
are not redressed. That also can be one of the
reasons why accidents take place so often. As
was pointed out yesterday almost everyday
we see reports in the papers of accidents.
Even then the Railway
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Minister claims that accidents
down in number.

have gone

About overcrowding in trains, many hon.
Members have already spoken. I would only
say that I am in favour of abolishing these
different classes in our Railways. But so long
as the Railways maintain these different
classes they must maintain them properly.
Otherwise there is no use having them. This is
particularly so in the case of the second class
carriages. If you want to retain this second
class then you should provide full facilities in
that class. It is not enough if sleeping facilities
are provided in half of the. carriage. In many
cases | have found that on the Express and
Mail trains the second class berths are there
only in half the bogey. The other half is
composed of third class seats. Consequently
there is no restriction or no check on the
passengers entering into the second class. And
so there is no accommodation to be found in
the second class. Therefore, if you want to
provide the second class accommodation you
must give at least one complete bogey on all
these trains. Otherwise it is no use. You may
abolish this class. If you want to retain it ,hen
make it fully available with all the necessary
facilities.

As for overcrowding in third class coaches
I need only to say that it is impossible for
anybody to travel in them unless he risks his
life or his property. What to speak of third
class carriages, even the first c'ass coaches are
overcrowded. It is very difficult during the
day time to travel in them. They are so
overcrowded. You have to travel eher in the
corridors or do not travel at all, because
nowadays on account of the overcrowding in
the third class carriages and on account of the
fact that comparatively more accommodation
is easily available in the first class, people are
encouraged to travel in first class. There are
also those who travel with free passes and
those who are on government duty and also
army personnel particularly those who travel
during th”se summer months
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[Shri R. S. Khandekar.]

when the vacation starts and' also the army
personnel who go on their annual leave.
Because of all this the first class
compartments are overcrowded. I made a
suggestion . last time that for such persons
some special arrangement should be made in
the first class, particularly fo, the army
personnel who have to come from long
distances. Nobody takes care of them. Many
of these officers have complained that though
they try through their R.T.O.s they do not get
their reservations in the first class. So some
special arrangement should be made for such
people in first class coaches.

Now I want to say a word about catering
on the Railways.

AN HON. MEMBER: Better not say
anything.

SHRI R. S. KHANDEKAR: It is reported
that these catering facilities are being
withdrawn slowly and slowly on some of
these Railways. I learn that on the Pathankot
Express departmental catering has been dis-
pensed with. Whatever arrangements are there
on other trains even, these leave much to be
desired. I do not know if the Railway Minister
has ever tasted the food that is being served
there. The less said about it the better. I read
in the papers that the Railway Minister is
appointing some sort of a committee and
trying to improve this catering arrangement. |
very much doubt if he would succeed. Only
today the question was raised here that
without any notice the Railways have
enhanced their rates for catering. Nobody
knew anything about it and one fine mornings
the bearer tells us that the Rai'ways have
increased their rates by so much. There was
no Budget at that time either. I do not know
who ordered this increase and how it was
ordered. When they take such enhanced prices
they should at least provide proper food.
Otherwise it is no use having such catering
arrangements. Let them revert to the old
irystem of having private contractors, just as
they are doing inso many
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other eases. In that case they may give us
better tea and we may have better catering.

Next, I have to refer to some minor points. I
would like the hon. Railway Minister to visit
the New Delhi platform in the evening when
the Southern Express and the Grand Trunk
Express leave. He will find there is almost
anarchy there on the platform. The whole
place is so overcrowded. There is no arrange-
ment there. The reservation staff do not come
there in time. The railway staff do not give
you any help and consequent” there is a lot of
difficulty in finding your berth and getting it.
Also you find that the trains do not come to
the platform in time. I have brought this
matter to the notice of the Railway Minister
and I have received a long reply. I have
suggested that there should be some more
difference in the time of starting of these two
trains. On many days even the Railway staff
do not know which train goes from which
platform. The train also comes to the platform
only some 15 or 20 minutes or half an hour
before departure and then there is lot of rush
and nobody finds his place. And during all
this time the loudspeaker is going on and
nobody understands what is being said there.
There is almost an anarchy there. A sort of
fish market or a very peculiar kind of picture
is what one gets when he looks at it. I want
that the Railway Minister should go there one
evening and see quietly what happens. He
should not go as Minister because then the
Railway people will be dancing attendance to
his tunes but if he goes quietly he can find out
what the position is.

There is one more thing I want to refer to
and that is about the cases of the old State
Railways. I have brought this matter to their
notice. There are cases of employees of the
ex-Scindia State Railway regarding their
leave, pension, etc. The Railways did not
listen to them at all and they had to go to the
court. The court dismissed their suit but they
went to the High Court and the High
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Court granted a decree in their favour. It is
no,, four years since that decree was granted
but the Railways are still sitting tight ove, it. I
am wondering whether they should not be
advised to move for contempt proceedings
because after the grant of the decree the
Railways are sitting silent on that and they
are not paying anything to these employees.
Most of them are retired persons and many of
them may have died long ago; at least I know
of one person who has already died and
perhaps many of them are on that path. So the
Railway Minister should look into this
matter.

Lastly, Madam, I was pleading from time
immemorial that there should be one
additional train on the Central Railway from
Delhi to Bombay. I have been pleading for
this and the Railway Minister's stock
argument has been that the line capacity is
full, that when doubling will be complete the
additional train could be thought of but even
then nothing is being done. I do not grudge
additional trains on other lines but here there
is such a lot of crowding that there is a case
for this additional train.

With these words, Madam, I conclude.

THE DEPUTY CHAIRMAN: Mr. P. S.
Patil. I may say here that the Congress Party
has only 62 minutes left and there are 26
speakers and it is impossible for me to adjust.
Therefore it is for you to mutually arrange
between yourselves.

SHRI MULKA GOVINDA REDDY
(Mysore): The Railway Minister can reply
tomorrow because much time has been taken
on other business.

THE DEPUTY CHAIRMAN: The
Railway Minister is replying tomorrow. We
shall sit till 6 o'clock and as can speak today
may speak.

Y dFirma SrEemsr  qEE
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darAraf £ A wfaor § A 77
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SHRI P. K. KUMARAN  (Andhra Pradesh):
Madam Deputy Chairman, I rise to  oppose
this Budget.  The Railway Minister, while
replying to the discussion in the other
House, announced some minor mercies to the
travelling public. I do not consider the
concessions, which he announced, as worth
acknowledging. He originally planned to
collect Rs. 47 crores per year from the public,
i.e., Rs. 23 crores from the merchants on
their goods and Rs. 24 crores from the
passengers. He was kind enough to give us
a little bit of economic philosophy along with
that. He says that the passenger fares
do not go into the price system, do not
create an inflationary  situation in  the
price structure. May I know from him
what happens to the price of a ticket which a
vegetable vendor purchases? I can understand
that if an employee in this Parliament or in the
Secretariat everyday travels from  Faridabad
to Delhi or from Ghaziabad to Delhi, that,
of course, cuts into his expenses. Suppose the
ticket is sold to a vegetable vendor or an egg
vendor or a milk vendor. ~What happens to
the cost of the ticket? He raises the price and
passes it on to the consumer and that is not
a  speciality with him. What happens to the
large number of passengers who are
travelling on business not for pleasure, not
for comfort?  So, this argument that it does
not create an inflationary situation is not
correct. Suppose, I get a basket
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of mangoes from Vrjayawada or a bag of wheat
from Amritsar. That cuts into my
consumption.  So, to argue that any rise in
the passenger fare does not reduce the money
which is available with me for expenditure or
that it does not create an inflationary situation is
not correct. He has been misled. The
complicated brains in th, Railway Board might
have thought of such things and he should not
have repeated it here. 1 request him to strike
off that phrase from his speech. THE
MINISTER OF (RAILWAYS (SHRI C. M.
POONACHA): May I 5Sust interrupt my
hon. friend? I have not been instructed
to say these things. 1 have felt it clearly
and I am of the view that the increase
in passenger fares is not inflationary in
the strict sense of the term.

SHRI P. K. KUMARAN; That is exactly
my point.

SHRI C. M. POONACHA: In the case of
any freight increase there is some inflationary
tendency.

SHRI P. K. KUMARAN: It is the same in
the case of a, increase in the passenger fares.
What about the people who travel on
business? The large number of people, who
travel on business, pass on the increase in fare
to the consumer. So, it is not correct to argue
or even correct to say that the increase in
passenger fares does not create an inflationary
situation. It is a wrong argument.

SHRI C. M. POONACHA: That is your
view.

SHRI P. K. KUMARAN: Now, he expected
Rs. 142.84 crores surplus this year, i.e., for
1967-68, out of which dividend to the General
Revenues is Rs. 141.56 crores, leaving a small
surplus which, of course, is now wiped out as a
result of his recent announcement. This
dividend is based on 5.75 per cent for the major
part of the capital and 6 per cent for the minor
part. Looking to the rate of return for the last
seven or eight years, what do we find? In '
1961-62 it was 5.9; in 1962-63 6.5; in
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1964-65 4.9; in 1965-66 5; in  1966-67 5.4; in
1967-68 he is expecting only 4.7. Any
concern which gets only an average of 5 per
cent return, how can it pay interest on the
capital at 5.75 or 6 per cent? s this for keep-
ing the concern running? He quotes the
findings of the Convention Committee. I do
not know whether all the facts were placed
before the Convention Committee. The
Convention Committee did  recommend and
this House also approved of it, but on going
deeper into the facts we find that the
Convention Committee's recommendation was
wrong. The Railways are in no position to give
a 6 per cent return on the capital advanced by
the Government. I do not understand what is
the harm if the contribution to the General
Revenues is reduced to Rs. 100 crores; nothing
is going to happen. Last time when they
wanted to increase the contribution, they
never quoted the Convention Committee.
They unilaterally increased it, and although the
Committee had said 4i25 per cent, they
increased it to 4.75 per cent, and  again from
4.75 per cent to 5 per cent. The
Convention Committee's  recommendation
was overruled. In this case I do not
understand why they could not reduce it to Rs.
100 crores. If it is reduced to Rs. 100 crores,
the position is that this increase in freight rates
need not be there.  If this contribution to the
General Revenues is reduced from Rs.
141.56  crores to Rs. 100 crores, there is a
surplus of Rs. 41.56 crores, and this
increase need not be there and he  need not
put extra burden on the travelling public and
the Railway using public. That is one point.

Then the question of economy comes.
His complaint was, and it is correct, that
the traffic which they expected did not turn
up, and so they had to put up with losses.
In order to bring about economy in the rail-
way system, some of the top stars of the
Railway Board are travelling up and down
the country and suggesting that a peon
should be reduced here, a sweeper should
be reduced there,
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or a station master should be cut
down there. All sorts of silly things
are being done. Economy consists in
effective utilisation of assets. What is
happening? Yesterday also 1 heard
Mr. Sinha mentioning that. I have
been going through their own figures.
As far as the effective utilisation of
the assets is concerned or rather as
far as efficiency is concerned, there
has been stagnation for the last five
years. I am quoting the figures which
he himself has given in this book
regarding performance  of the Rail
ways. In 1938-39 they were using 27
broad gauge locomotives for moving
1 million net tonne kms. of freight
traffic per day. That figure came
down to 22 in 1955-56. In 1960-61 it
is 20. After 1960-61 there is stagna
tion. In 1961-62 it is 21; there is a
rise. In 1962-63 again they somehow
put it down to 20. In 1963-64 it is 20.
In 1964-65, 21. In 1965-66 again it is
20. Complete stagnation. There has
been no improvement in performance
during these five years. There is
absolute stagnation in efficiency or uti
lisation of the capacity of the Rail
ways obtaining in India. The same is
the case with the metre gauge also. In
the case of mere gauge engines,

generally it is twice that number. In 1938-39

they were using 56  engines for the same

traffic. Now they are using 41 engines.
There is  another aspect.  Here are the
figures about net tonne kms. moved per

annum per tonne of capacity. In 1960-61
itis 16,558. In 1961-62 itis 16,143.
There is a decline. In 1962-63 it came to
the level of 16,631. But in 1964-65 it came
down to 15,211. In 1965-66 it is 15,525.
There is a steady decline here in
utilisation capacity. How will the
Railway Minister explain this stagnation,
this incapacity to use the available capacity?
It cannot be explained by the lack of traffic
which failed to turnup. That was only
some 23 million tonnes, because they
created extra capacity in the steel sector
and the steel mills failed to turn it up.
We do not know where the Fourth Plan is;
even the dead body is not to be seen.  So
that part of it cannot be seen.  Here and
there 1
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certain branches there might have been
improvement. But it is not in general
terms.

Now, I will take a particular branch.
Diesel traction was introduced in the
Southern Railway I think some three or
four years back. In 1963-64 the average
speed of a diesel goods train was 27.80
kms. per hour. In 1965-66 it has come
down to 22 kms. Diesel engine was
introduced with the idea of improving our
performance, increasing the speed, but
within three years the Southern Railway
has brought down the average speed of a
diesel goods train from 27.8 kms. to 22
kms. It is a concrete instance. How will he
explain it. Let us see the expenses side of
it. What is the economic result of this
inefficiency? To run 100 kms. of diesel
goods the expense incurred by the
Railway is Rs. 2089 in 1963-64. Because
of the decline in speed, because of the
inefficiency in utilising the existing
capacity, existing engine capacity and
traffic capacity and everything, in 1964-
65 this expense for running 100 kms. has
increased to Rs. 2550. In 1965-66 it is Rs.
2504. The efficiency is coming down and
the expenses are going up. Naturally he
will run into loss and this loss is being
passed on to the poor passengers who are
using it.

I want to make one thing clear. I do not
suggest the abolition of the entire
passenger fare increase or the freight
increase. But 1 do believe that the
commodity should pay its way. If there
are any commodities which the Railways
are now carrying for lesser freight than
the actual cost of carrying it, that aspect
must be looked into. For example, only
the day before yesterday I was going
through the balance sheet of a cement
factory. The entire capital investment of
the factory was only Rs. 75 lakhs. The
profit which the factory made last year
was Rs. 51 lakhs, that is 67 per cent. If a
factory is making 67 per cent profit, I do
not understand why the Railways should
carry coal for that at a concessional
freight. In such cases I do agree that there
isa
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case for increase. At least  those
commodities should pay their way for
transport. To that extent I would
agree. Otherwise there is no  case. But
by absolute mismanagement and under-
utilisation of capacity, thi* situation
has been created by the Railway
Ministry and  there is no justification
for them to increase the freight. Now let
us see why efficiency has gone down.
The other day, the Kuppam accident took
place and a number of people died. The
Railways will suffer a considerable
amount by way of compensation payment,
loss of traffic, loss of rolling-stock and
damage caused to the engine and all that.
What about loss to the country? Perhaps,
a future President of India also might have
died at Kuppam, we donot know. But
anyway, the reason given for the
accident was that there was no brake
power. Why should the engine develop
any fault by which the driver is not in a
position to apply the brake? 1 am not
going to guess anything, whatever
may be the result of the enquiry. That
is another matter.  But there is a defect.
In the name of economy, a sufficient
number of mechanics are not provided
in the loco-sheds or  in the maintenance
sheds, with  the result that when an
engine is to be ready at 5.00 a.m. and it is
to start at 6.00 a.m., there will be an
insufficient number of mechanical fitters
or boiler makers or other categories of
people.  When they come to work, the
engine examiner says, '"Somehow
manage and keep the engine ready." Then
the train starts. After passing through
three or four stations, the engine
develops trouble. The same thing
happens with the wagons also. There is a
system of examining the wagc-ns at way-
side stations. For this purpose, there is a
wagon-checking team; on the Central
Railway, we have a team of 11 workers,
one train examiner, some fitters, some
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khalasis, some wheel-tappers. In the
South Eastern Railway, they have
sanctioned seven people. On the

Southern Railway, there are only five.
One day I was watching at some yard.
These five gentlemen start from one
aide,
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from one end, of the train. Normally,
nowadays a goods train consists of sixty or
seventy wagons. They test the first ten
vehicles. Then the time is up. The time given
is only ten minutes. After checking the first
five or ten vehicles, they conduct a march
past up to the other end. If, in the meantime,
they find a wagon whose spring is suspected
to be flat or anything of that sort, they stop
there, look at their watches, look at the wagon
and then say, "God is great" and go on. This
is how it happens. After passing three or four
stations with such wagons or due to some
other trouble, the train gets stabled.

Budget (Railways)

So also, there is the engine trouble. If there
is any engine trouble, normal "y it will take
seven to eight hours for another engine to
come and pick up the train. Next, another
forty or sixty or seventy minutes are taken for
shunting to be done, for that wagon to be
detached, and the remaining train to proceed.
What is the loss here? The loss for a diesel
train detained for one hour, on an average, is
Rs. 550. Now, if such a goods train is
detained en route, either due to some accident
or due to any other reason, the loss is the
same; because perhaps the expenditure on the
diesel oil may be a little less because even if
the train is not running, the diesel oil is still
being consumed. The staff are on duty. The
stock is lying stable. So, every hour of
detention costs nearly Rs. 500 as loss. If a
train is stopped for eight hours, the loss is
about Rs. 4,000. Now. as against this loss, just
compare the salary of an ordinary fitter in a
loco-shed. He may get Rs. 110 plus dear-ness
allowance, totalling Rs. 150/ Just compare the
wage of an ordinary fitter with the loss
incurred by the stabling of a goods train or by
the hreakage of engines. Where ig the
economy? That is why I say that the economy
measures that they are taking by cutting down
the number of porters, etc. are not economy
measures at all; as a matter of fact, I do not
think there is any surplus staff on the Indian
Railways. The increase in expenditure
incurred on the staff is commensurate with the
increase in
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traffic. The only increase which I do not
approve of is that on the fuel. And there is a
very good reason. In olden days, first-grade
coal was being used. Now, you use second or
third-grade coal; the quality of tne coal used
is inferior and the cost goes up. As far as the
other thing* are concerned, there is no extra
expenditure. But this kind of cutting down the
small staff is not going to solve the problem.
While the reduce the number of lower staff,
what are they doing? The Southern Railway
was bifurcated and a new South Central
Railway was formed some time back. Two
divisions of the southern Railway went over
to the South Central Railway. Hitherto, there
was a Public Relations Officer. He was
getting, I think, the divisional scale or
something. Two divisions were removed from
his Jurisdiction; yet he is given a higher
grade. This is one of the measures of
economy. At Agra, there is an Area
Superintendent. Under him, there are two sec-
tions. One is the Bayana-Tundla section, a
distance of 60 miles. On an average, there are
10 goods trains and eight passenger trains on
a day. There are one Chief Controller and
seven Controllers to look after that section.
Under the same area officer, there is
I another section, that is the Agra-Tuglakabad
section, 100 miles. That section is working
with four Controllers. Where is the necessity
for seven Controllers in the Bayana-Tundla
section? This is the economy which they
effect. But they go on searching where a peon
is in excess, where a clerk is in excess. In
effecting economy, the socio-economic
conditions of the poor people should also
he
taken into consideration.

— —

Now, the IBM machines have been

J introduced on the Southern Railway to look

after the accounting and statistical things. The
hire charge* for the IBM machines which the
Southern Railway is using arc Rs. 38,000 per
month for two shifts of seven hours each.
Now, if those machines work one hour extra,
they must be paid overtime, unlike the
railwaymen in whose case they saV that this
rule is not fulfilled or thsff
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[Shri P. K. Kumaran.] rule is not observed.
These machines owned by the Americans are
not going to listen to you; they must be paid
overtime. These machines have replaced a
number of ¢'.erks. Suppose two hundred clerks
are to be appointed, even their whole salary
and dearness allowance will not come to Rs.
38,000. You have introduced these machines
for which this huge amount is paid as hire
charges. And then, those carbon papers after
being used go into the waste-paper basket;
there is the air-conditioned room that is being
used for this purpose—some Members were
explaining all these things the otherday—and
then two hundred clerks are replaced. What is
the cost of maintenance of 200 clerks? Two
hundred clerks mean two hundred wives and
at least three hundred children in addition,
Why do you deprive those 500 souls of their
living by introducing these machines? I am
not against introducing these machines as such
if we invest and manufacture our own
machines, or simple calculators, thereby this
surplus staff can be diverted to that
manufacturing side. On that basis, we can go
in for modernisation; we are not against it.
These machines have become obsolete in
America which has gone in for higher type of
machines, where even the machines have
started thinking. So, when these machines
became obsolete, they advised your
predecessors, "I have got obsolete machines.
You please become modern. You use these
machines." And you have purchased them.
And this is the situation prevailing here. This
is wrong. We are not ready for these things.
This is another case of their economic drive.
The expenditure incurred is more than what
those clerks would have been paid. Apart from
that, a socail injustice has been done. About
500 people have been left without food or
shelter. This is another type of economy that
they practise.

Now, there is another thing. They have
issued instructions to all the railways to
collect the names and details of peop'e who
have completed
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50 years of age or 25 years of service.
Circulars have been issued. I received a copy
from the Western Railway. Now, the position
is that people can serve upto 58 . And I know
the case of a Divisional Superintendent who
issues the instructions to all the people who
have reached 55 saying. "You are about to
retire." And then the concerned man should
go and see him. A sum of Rs. 2,000 passes.
The notice is returned and the man serves up
to 58. There is nobody to transfer these
Divisional Superintendents. If this thing goes
on the same thing will be repeated.

And what is the basis on which you decide
whether he should continue up to 55 or not?
This is not correct. This suggestion of 50
years should be withdrawn, and also there
should be no question of extension upto 58.
Every employee should retire at 55. And if
you have to retire anybody at 50, retire these
top bureaucrats of the Railway Board. The
younger elements will look after the affairs of
the country better than those who are unable
to get out of the old rut of imperialism, a habit
which they acquired during the British Raj. It
is the bureaucratic manner in which the whole
thing is functioning. Hence all these troubles.
Thank you.

THE DEPUTY CHAIRMAN: Mr. Parimal
Ghosh. How much time would you need?
Ten to fifteen minutes?

THE MINISTER OF STATE IN THE
MINISTRY OF  RAILWAYS (SHRI
PARIMAL GHOSH): Yes. Madam Deputy
Chairman, for the last two days we are having
these discussions on the Railway Budget. Many
h°n. Members have commented on the Railway
Budget. They have also given their suggestions
for which we are grateful. We wfl try our best to
accommodate as much as possible, the
suggestions that have been given. Here, Madam,
I would I like to cover some of the points that
have been mentioned by hon. Members.

Hon. Mr. R. P. Sinha was commenting that
there is no need for increas-
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ing the freight and fare particularly in this
year and the entire gap could have been
covered by drawing from the General
Revenues. The point here is that if the
Railways have to keep all their obligations,
then the gap in that case would not have been
only Rs. 37 crores but it would have been Rs.
67 crores.

[THE VICE-CHAIRMAN (SHRI M. P.
BARGAVA) in the Chair]

It would be Rs. 17 crores on account of
revenue earning loss, Rs. 14 crores on
account of dearness allowance and higher
price of steel, Rs. 16 crores for contribution
to the Depreciation Fund and Rs. 20 crores
towards the loan that we have already taken
from the General Revenues. By increasing the
fares and freights we have tried only to cover
to the extent of Rs. 37 crores. That has been
further reduced by Rs. 31 crores by the
concession that has already been announced
by the Minister in the other House of
Parliament.

I may mention that we are not even
contributing Rs. 115 crores that we are to
contribute towards the Depreciation Fund.
We have not provided for the repayment of
Rs. 20 crores that we have already drawn
from the Development Reserve Fund. Now if
the entire deficit were to be drawn from the
General Revenues, what would be the
position? The position would have been more
over-drafting to the extent of Rs. 67 crores
from the General Revenues. The General
Revenues would have been over-strained and
the Railways would hp shifting its own
burden to the General Revenues and the
position would not have been happy so far as
the natona' economy is concerned.

Now, the hon. Mr. Ruthnaswamy mention
id that the value of land and building and
track came to Rs. 1,600 crores whereas the
value of rolling stock comes only to the tune
of Rs. 1,070 crores. On this point I would like
to mention that the total assets of the entire
Indian Railways is to the tune of about Rs.
3,225 crores which includes all the assets of
the Railways. If we categorise the assets,
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the value of land, building and track would
be to the tune of about Rs. 1,600 crores while
the value of the rolling stock and the other
machinery is Rs. 1,0; 0 crores. Here the point
is that the track also includes permanent way
materials which is its part and parcel and as
necessary for the running of the Railways. If
we take the value of these tracks away, then
the total amount spent towards buildings and
land would be only to the tune of Rs. 400
crores. If we compare thi figure with the
total investment made, we will find that there
is no disparity in this matter.

Mr. Vice-Chairman, many hon. Members
wanted to know why we are not reducing our
contribution to the Central Revenues. In this
respect I would like to mention one point.
After all, the Railways are the biggest public
sector enterprise in this country; and I think,
the second biggest Railways under unitary
management in the world. When so much
money has ;gone into it. naturally, the general
public will expect that the Railways should at
least stand on their own legs. What is this
contribution? It is the interest on the money
that is being taken from the Central Gov-
ernment. That also has been paid not at the
rate of 6 per cent. Till 1965-66, the dividend
rate was 4J per cent. only. But from last year,
the rate has been raised to 5 J per cent in
respect of capital invested upto 31st March,
1964 and 6 per cent on new capital invested
from April, 1964. In that there are certain
exceptions also. There are certain strategic
lines which are not remunerative and for
these we do not pay 6 per cent on the capitl
expenditure incurred on these lines.

Further there is another exception that for
the first five years or during the time of the
construction of new railway lines, on the
capital that has been invested so far, the
dividend or interest is not paid on that amount
for that period. If we take the overall, actual
quantum of interest that we paid in 1966-67 it
works out to about 4 per cent, only of the
capital at-charge and not even 6 per cent/
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Sir, many hon. Members mentioned that in
our railway system there should have been
only one gauge. Well, for operational
purposes and other things, it would have been
definitely much better if instead of having
three different gauges we had one gauge. But
the Indian Railways have not been under one
company or Government. There were
different companies. Then there were places
where wider gauge was not possible. There
were places where the traffic did not justify
even the metre gauge. And as such three
different gauges have come into existence.
But at this stage even if we think of
converting the narrow and the metre gauges
into broad gauge the estimated conversion
cost would be to the tune of about Rs. 1,600
to 1,800 crores. Considering that huge
amount involved and considering the
condition of the country today, it is not
possible to convert all the lines from metre
gauge and narrow gauge into broad gauge.

SHRI DAHYABHAI V. PATEL (Gujarat):
It is only one year's deficit, in the Central
Budget. What is it?

SHRI PARIMAL GHOSH: However,
looking at the efficiency aspect, I feel this is a
necessity. Therefore, wherever there is new
construction of metre gauge, sub-structure
and other things are kept in such a way that
conversion from metre gauge to broad gauge
may not prove very costly at that time. Many
hon. Members have ,so mentioned here
about the introduction of more trains and
augmentation of load in the goods trains.
Well, the Railways being the main source of
transport, this sort of demand naturally would
be very legitimate. I can assure the House that
it is the endeavour of the Railways to
introduce as many trains as possible.
However, for the guidelines of the House, I
would like to refer to °ne point here; that is,
about 700 new trains have been introduced
during the Third Plan period and the runs of
385 trains had been extended inv6lving an
additional train kilometres of over
80,000 per day.
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Further, during the year 1966-67, alone, a
total of 124 trains—68 on the broad-gauge,
48 on the metre-gauge and 8 on the narrow-
gauge—had been introduced and the run of
many other trains had been extended. The
haulage of the goods trains had been
augmented by introduction of diese-lisation
and elec'.rification.

SHRIMATI C. AMMANNA RAJA
(Andhra Pradesh): Not where it is needed.

SHRI PARTMAL GHOSH: There have
been quite a number of criticisms on the
question of late running of trains. Well, it is a
fact that recently the punctuality of the train?
has been very much impaired. If we look to
the various factors which have resulted in the
late running of trains, we will find that there
are certain factors over which the Railways
do not have much control. I will just mention
some of them here like the bandhs, gheraos,
alarm-chain pulling, etc. I am just mentioning
that these are the factors which have also con-
tributed to the late running of the trains. You
see for example, if one train is stopped by
alarm-chain nulling, then it has a snowballing
effect on the other trains also. So these are the
factors—I do not say that these are the only
factors because of which punctuality has been
impaired—over which the Railways have no
control.

SHRI P. N. SAPRU (Uttar Pradesh)” How
many gheraos nave you had?

SHRI PARIMAL GHOSH: I do not have
the exact figure, but there have been gheraos.
Now, Mr. Vice-Chairman. I would like to
mention here about inspection carriages.

DR. B. N. ANTANI (Gujarat): The
Minister is spoiling his own case by
mentioning gherao.

SHRI PARIMAL GHOSH: How do I spoil
my case? I do not follow that. Now I would
like to mention about the inspection
carriages. Hon. Members have asked that
when officers of other departments go by
planes and ordinary trains, why it should be
necessary for the Railway officers to-
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have these inspection
this respect, we should realise that
the very system of the working of
the Railways, the very nature of the
working of the Railways is not

carriages. In

exactly the same as the working of
other  Government  departments. In
the Railways, e have about 8,000
stations, 68,000 kilometres of track
and a large number of depots and
yards and the officers have to go
from one part of the country to

another. These inspection carriages are used
not only for the purpose of movement but
also for the purpose of their residence. These
carriages go to the remote places, into the
yards and other places, where there is no
special arrangement for -Mieir stay and food.
And looking at the extensive Railway
activities, these inspection carriages are
absolutely necessary for the use of the
Railway officers. While moving in the
inspection carriages, they go on inspecting
certain other things like signalling, the
condition of the track and so on. These things
are also done. Their movement is also
facilitated as they can work in the day time
and travel in the night without waiting for
any other conveyance.

There was also a point raised that the
Indian Railways are very much over-staffed
compared to the foreign railways. While
compared to the foreign railways, it is a fact
that the Indian Railways are definitely over-
staffed. But if we consider the conditions of
the foreign railways and compare them with
the conditions of the Indian Railways then
you would realise that the Indian Railways
are actually not overstaffed. In the foreign
railways mechanisation, dieselisation and
electrification of the track and innovation of
modern methods are so very common, yhile
in the Indian Railways, .these are still in an
infant stage. We have, of course, taken up
some of the lines for dieselisation and
electrification and there we have definitely
reduced the number of staff. Gradually with
the introduction of these modern methods, the
Indian Railways also will be on a par with the
foreign railways so far as the staff question
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is concerned. Even then proliferation of the
staff has definitely been checked and it would
be our endeavour that as ana when we
improve these methods, the staff strength also
will get readjusted.

Another point that was raised was that
whenever we go in for economy, we always
try to go from the bottom. That is not always
a fact. The point raised has been that gazetted
officers and high senior officers are not
touched. But if we look at the organisation
and the working of the Railways for the last
two years, we will find that quite a number of
posts of gazetted officers and big officials
which were rendered vacant, have never been
filled. They have been declared surplus and
surrendered already. A definite instruction
has been given to the Railway Board and the
General Managers and <o the Divisions that
in respect of posts of high-grade officials,
wherever it is possible, they should be
surrendered and abolished as soon as
possible. The total number of officers will be
about 6,500 compared to the 13-J lakhs of
employees whom they have to manage.

Then, most of the Members had mentioned
about absorption of casual workers in the
Railways

SHRI P. K. KUMARAN: What is their
total number?

SHRI PARIMAL GHOSH: I do not have
the exact figure, but I think it would be to the
tune of about 4 lakhs. Now there are two
types of casual workers in the Railways. I
must make one point clear. There are projects
for which we employ certain people,
depending upon the type of work-seasonal,
sporadic -and intermittent. Quite a number of
workers are employed to work for a short
period and sometimes even for a longer
period. Now in the stricter sense, these
employees are not exactly Railway
employees. They are retrenched as and when
the project is closed. There are the other type
of casual workers in the open line. Now our
endeavour is this. The policy that we have
adopted is that
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as far as possible in the open lines, where the
workers are not involved in project work,
their absorption should be made. We are now
working on that—to try to absorb as many
casual workers as possible, and for that direct
recruitment for the time being has to be done.

SHRI P. K. KUMARAN: One
clarification. In a letter written by you to Mr.
Bhadram, you have mentioned that the wages
of a casual worker—the wages recommended
in the case of the Visakhapatnam Marshalling
Yard—have to be calculated by multiplying
the daily wage by 26 and dividing it by 30.
Where did you get this wonderful calcula-
tion?

SHRI PARIMAL GHOSH: The wage that
has to be determined for the casual worker is
the wage that has been recommended by the
district officer where the persons work. You
are talking of the method for the purpose of
calculating overtime wage.

SHRI P. K. KUMARAN: Paid, holiday,
does not mean that you must cut out from the
daily wage.

SHRI PARIMAL GHOSH: I do not know
about that point.

SHRI P. K. KUMARAN: That is what |
call 'cheating the worker.'

SHRI PARIMAL GHOSH: Another point
was raised by Shri Sen Gupta regarding City
Allowance in Kanchra. para section. This
point has been previously referred to also a
number of times and has been raised in
Parliament during the Question Hour. This
point has been gone into several times and
explained. I would like to give the main
criterion for which the City Allowance is
granted. One is that the staff should be
serving in the adjoining areas provided such
areas are physically contiguous to the main
city. Here Mr. Sen Gupta mentioned that
contiguity means the municipality and he has
taken the number of municipal towns -which
are really contiguous but for
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the purpose of determining the City
Allowance, we have not taken th« municipal
consideration. ~ We  have taken the
consideration that it must be contiguous to
the main city. What is the main city? From
Kanchrapara the main city to be taken into
consideration is Calcutta and if we take that,
we will find that there is no contiguity on that
point.

Another point he mentioned was about the
Circular Railway ia Calcutta. Coming from
Calcutta I am also realising ,th, difficulties of
the Calcutta people. This is a problem which
is also engaging not only the mind of the
Railway people but also the minds of the
Transport Ministry and the West Bengal
Government. They have already formed a
Corporation in the name of CMPO. They have
gone into details of that matter but on the
Railway side also we have already deputed
one oi our senior officers to prepare a project
report and go into the details of the cost
structure and the justification of traffic, etc.
and I hope within a short time the report will
be available to us and as soon as that report is
available, our sincere consideration to that
will definitely be there.

I would like to mention about some points
mentioned by Members about providing
employment to the Scheduled Castes and
Scheduled Tribes. They are under th,
impression that probably the Railways are not
doing fairly in the recruitment of Scheduled
Classes and Schedule Tribes. As a matter of
fact there is a reservation in the Railways of
12£ per cent, for the Scheduled Castes and 5
per cent. for the Scheduled Tribes.

SHRI B. K. GAIKWAD (Maharsh-tra): In
what class?

SHRI PARIMAL GHOSH: I, Classes III
and IV and also in the Officer class—in each
grade. This is the percentage fixed that 12J
per cent. Scheduled Castes and 5 per cent
Scheduled Tribes should be' recruited.



3933

SHRI B. K. GAIKWAD: My infor- 1
enation is 12$ percent, has been
reserved in Classes I and IT and 17 to 18
per cent, in Classes III and IV.

SHRI PARIMAL GHOSH: I ,m not
very clear but I will check up on that but
what i the position in the Railways to-
day? We will find that about 214,000
Scheduled Castes have been recruited in
all categories ranging from Class I to
Class IV which represents about 15:8 per
cent, of the total staff of 131 lakh Railway
employees. Similarly the number is about
35,000 for the Scheduled Tribes.

SHRI B. K. GAIKWAD: May I know
whether gangmen who ar, workers have
been included in that? If they are, they
get an earning of Rs. 3 '50 only per day.

SHRI PARIMAL GHOSH: I will give
the break-up for the Scheduled Castes in
the different categories. In Class I, the
Scheduled Caste;, are 84 end the
Scheduled Tribes 15, total 99.

SHRI B. K. GAIKWAD: Out of how
many?

SHRI PARIMAL GHOSH; That per-
centage unfortunately I do not have with
me. The percentage about Scheduled
Caste—the total percentage is 15-8.

SHRI B. K. GAIKWAD: I want to
draw the attention of the Minister ..

THE VICE-CHAIRMAN (SHRI M-P.
BHARGAVA): You will have your
chance.

SHRI P. K. KUMARAN: The gang-
men who constitute about 7 to 8 lakhs,
most of them, are Scheduled Castes. In
each gang you will find 90 per cent. of
the people ,re Scheduled Castes. That is
the lowest job available in India. So there
is no benefit in giving the percentage. It
should! be given for higher categories.
That is what he is pointing out.

SHRI C M. POONACHA: In addition
to what my hon. colleague has furnished,
may I submit that to the extent Class III
staff is concerned, the recruitment is
by the .Railway
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Public Service Commission. They are the
recruiting authority and according to the
stipulations made, the recruitment takes
place. Oftentimes the required number of
candidates do not turn up. Anyhow they
are making every effort to see that the
proportion a4 stipulated, is adhered to. So
far as Officer class recruitment j
concerned, that is done by the U.P.S.C.
and they are also guided by these. Often-
times in certain specialised categories
certain percentage of posts having been
reserved for the Scheduled Castes and
Schedule” Tribes do not get rilled up for
want of specially trained personnel in that
specialised class of appointment but even
ther, it is the UPSC, and the respective
Railway Service Commissions. They are
applying the standards and norms and
they are doing their best. This is the
position a; has emerged from out of
recruitment over a period of time. These
reservations are applicable only for
recruitment and not at the promotional
stage.

SHRI M. RUTHNASWAMY  (Mad-
ras): To which class gangmen belong?

SHRI C. M. POONACHA: ClassIV.
SHRI B. K. GAIKWAD: Fifth class.

SHRI PARIMAL GHOSH: On this
issue, there have also been two specific
case, raised about two Scheduled Caste
people—one about Chandra Bhan Singh
and another about Siya Ram Aherwar. It
has been alleged that there has been
discrimination in the treatment by the
Railways so far as their appointments
were concerned. This matter has been
agitated upon for a long time and has
been raised in Parliament and the matter
has been referred to the Prime Minister.
The facts of the cases are these: These
two boys were selected for training. The
training was to be for 3 years. After the
completion of the 3 years* training period
these boys were supposed to appear for a
training test. They appeared and both of
them failed in the first test. Then the
training period was extended for another
$ months and after that they were calle<f
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[Shri Parimal Ghosh.] to appear in the
test. They appeared and failed.
Normally, only one chance is given to
each trainee for appearing in the
examination and if they failed, another
chance is given but considering the case
that they belonged to the minority
community, another chance was given
to them and one of therm did not turn up
for training at all in spite of several
reminders and after that e thought
probably he had left on his own and the
other did appear in the final training test
and he failed. Considering this position
and the probable chance; paving been
given to him, after that also, Mr.
Chandra Bhan Singh, who originally
was working as a 'C class personnel,
when he failed in all the training tests,
was offered the same job but he did not
accept it.

My view point is this that if we look at
the Railway Budget from all angles,
however we might talk about the defi-
ciencies, faults, etc, but even supposing
we economise on the staff and other
things, how much percentage of

money would be saved? But 4
P.M. the main point here, Sir, is

this that railways is the only public
sector enterprise which has fulfilled its
commitments, those asked by the
Planning Comimis-aion, to the extent
they were applicable to the first year of
the Fourth Five-Year Plan period, and
they expected that along with the
fulfilment of their commitments all the
other sectors would, have developed the
tempo of their activities, and the traffic
that should originate with the fulfilment
of the targets set for other sectors, if that
traffic would have come, then there
would have been no occasion for the
Railways to be in the stage in which it is
today where, even though the capacity is
available, the expected traffic is not
forthcoming for movement by rail.

SHRI BIRA KESARI DEO (Orissa):
Mr. Vice-Chairman, Sir, much has been
said about the railways i, the last three
days, and I am coming to my points
straight.
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Sir, since the days of our jate Prime
Minister, pandit Jawaharlal Nehru there
has been a big clamour in thb country for
national and emotional integration. Sir,
many committees have been formed for
that and many good things have also
come out of it including the singing of
the national I anthem after a cinema show
and at the end of other events like that.
But, Sir, the greatest factor in national
integration and emotional integration is
that the youth of this country should
move a lot in this wide and big country.
Now by increasing the railway fares the
Minister has brought about slackness in
the mind of the youth, has made him not
to travel both for pleasure and for sport.
So, Sir, my humble request to the
Minister through you is that, at least for
the sake of sports, football teams, cricket
teams and teams like that should be given
the concession in the matter of travelling
from one place to another and to compete
in the recognised tournaments meant for
schools or colleges, whether they be
confined to one State or extended to more
than one State, I mean the inter-State
tournaments. This is niy point number
one.

I now come to point number two. Just
nO,, before me the Minister of State said
that the Railways have fulfilled their
commitments in all their plans. Sir, you
will find that today, in the Visakhapatnam
port, new berths have been built for
exporting iron ore. Bailadilla iron mines,
are the biggest in the world, have been
opened up. The D. B. K. Railway has
made a rail route from Visakhapatnam to
Jag-dalpur. which may be a truly good
engineering feat, but at the same time I
should say that it is quite an uneconomical
route. If I am not wrong, six million
tonnes of iron ore will he brought down
from Bailadilla to Visakhapatnam. Under
the present arrangement, this new line will
start from the sea level and go up to a
height of four thousand feet. It crosses
forty-seven tunnels. To take the empty
wagons four diesel engines having a
horse-power of 2,500 are required. and to
bring down the loaded wagons
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of 3,600 tonnes seven engines are re-
quired. What I mean to say is that so
many diesel engines are required. Not
only that; it consumes a lot of time, and
[f we proceed in this manner, to export
six million tonnes of iron ore from
Bailadilla to Visakhapatnam and then
from  Visakhapatnam  to Japan, 150
trains will be running up and down,
150 going to Visakhapatnam and 150
coming from Visakhapatnam, every day.
And the present route of Kottavalasa to
Jagdalpu, is quite incapable of managing
the whole load on the railways. So, Sir,
my suggestion, to utilise in full the
natural resources available in iron ore for
purposes of exporting it abroad and earn-
ing thereby more foreign exchange,
my suggesstion t, the Railway Board is
to consider giving an alternative
route from Bailadilla to Visakhapat-
nam. It may be via Ambagoda to
Lanjigarh Road and then, via the R. V.
Line, to Visakhapatnam, or any other
route. Itisup to hem to survey and to
find °t the feasibility and practicability
of an alternative route. They will make,
what they call, the feasibi-lity-cwm-cost
study, and then only they will do it.
To one of my questions—unfortunately
that question was not reached and so
"upplementary questions could not be
put:—I, of course, had the written
answer that the Ambagoda-Lanjigarh
Road railway line is not an economical
line. But Sir, you will find that only by
a small gradient of 1,500 feet the railway
comes On the plains. Only if there Is
that line I feel that this huge iron ore of
Bailadilla can be fully exploited, and
more ,nd more exports of this ore will
greatly add to our foreign exchange
resources. Not only that.  The Esti-
mates Committee, in ity ninety-first
report, at page 43. has said that the
South-Eastern Railway has not pene-
trated into the interior of  Orissa,
Madhya Pradesh and the district of
Midnapur in West Bengal so that the
potentiality of that area  could  be
developed. Now, Sir, you will find
and I am very sure that the Minister will
reply that there is no money. But
unless we invest money in such good
projects, I am sure that we can
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make good our deficit, and the Railways
will again be the pride of the nation.

My last point is about the minority
communities. Under the constitutional
guarantees the Scheduled Castes, the
Scheduled Tribes, and the Anglo-Indian
community have got the reservation only
until 19707 After that what? In the
competition going on I am very sure that
they cannot come up to the standard. I am
very sure that the Scheduled Castes and
the Scheduled Tribes will again be
pushed out, and the Anglo-Indians will be
pushed out of the services by the Indian
Railways. So, in order that these three
minority communities, who are our weak
ibrethren, can be accommodated, I want a
categorical assurance from the Minister
that even after 1970, even after the
present constitutional guarantee iy over,
these three communiities, the Anglo-
Indians, the Scheduled Castes and the
Scheduled Tribes will be given their
honoured place in the Indian Railways.

With these words I conclude my
speech.

ot qesim fag swexa (dome)
freze avew Jovda, @7, e o oA
A H T A e ar g ¥
7z Av & fr o & oA 7 4z ween
w1 fyam & o 3= ¥ agw & v
He g7 & wre weqadz W & Ay
mry nfefmiedt & 2z savr Aadt wnd
Z1 7zt wdy fafeee s 2= anw
TEEr e awd 700 s AT 124
TEH A TAT F@IE WT TR AN
B FT FEEe a1 -Ffer awm
=4 fe 2w Y FATE F7 T T a7

T A & fad orow A gw S
HEAT FIA, FHA AFATH IIAT UE FT
fear =T zwwr 001 w79 & i =3

fafeees wrzm wiar 1 wrEr aEm
fordl, Tdw@ &1 wrEy g9 F & o
AT F AT WA |
qgUF AZA LN ATAE | T7 2R T
% 7 ot qrarfafes & o
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[ gt fag wzar)
AW & FUT WY AL AA AT AT 9
fa g A& —udt 717 W T w9
sz mfama & Qe E—
Fq q FART A1E Z, TOF AOT T9T 24,
T fF 0 anm At guar we 7,
St g g @ W o ferg ey G
T8 T T |

fafrez s =52 7 war fr g
FET gt 19 AT TOET 2T 8, T80 R
AT T 2, T9ET WEAT AT 9= &,
F FATH TAH F WIS G WA THLE
AFHL HT | F2T4AT &, 7L T @A
A€ & T AT FAL TG F1 3@AT 9
M, AT OF ¥R @, v qeET
3, oyt e &, wm wrve 3, foght
BT &, UEIHN BrENEET v &,
ufaede ersigeT i 8 | qEeag awe
H & oA i oF T F 4w Ty
TEIS IEEST AT Higeds ITEiET
F1 FT W€ 47 | gg @iy wraEr
Z | W TR T A% 7 ST T, Tg
T Zar T fF gt @ ohfaewdy
e g @t &, WX germd fra @
FT g a1 77 fe e Y s g AT Sy
w4 #1 fafze smor ag @@t s
f% g afr et & @g 5 0@z AT 20
g TR HT EY | g AT w A
AT &, | K0 v Y & gk fafee
"ea & fow T gy 99 ToA AW
1€ mgied & fem ot 4—4 BT
U FEATE AT g ML AT e Fa E )
9 e e # fau o a7 M
T ATT TG 2 | FHIT @S 1 T A
R L B
ST W F ) uEiad T w@T #y
wea &, fegdt Waw e A1 wew
2 Fq1 39t vF wES &1 Z|@q & fao ?
UF WTEEH FT TR F@, I A
UETA TR aa, AT #1 feudr
TEEET Z@T, A a7 ufaez @
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WIT FTAM—UF IJELALT F AT
wifgn | w7 fegd =reie T Wt
TE § TSI IEATT @A R
w&rd § A1 g araar afgw s oy
feurddtz & gwramdt frw a<g &1 awdt
# oz uiforowiT o avg & g asdt
2l At S ATIE ANEW T AmEw
TN

TP FALAH TL @ § | Afre
FIEq FAT AT H ML 9 FET T
care # fopaar s gar 7 aEe
gw fafads aw s &1 @O a1
Fequa & F1q § 1 afew w7 ww
FAECANA T FTH T g1 T a1 HTEAT
waTar g1 0 | A7 ohiwest & fau
oot ot & v gAY & foo Fwar am
&1 T ATHEE A UHOCHT SqTar
g1 TE—FFqUT W g 9 Wr—
fr gt e A Az §r w1 & fafa-
w7 aga & foae 0 fr 3 5 S
134 |

AT FT AHT THW LT T A T
& fF o HHET a1 FT qg qIHAT 30
fa ST a9 ot QU WIIEYE T O
FAFT T T G 1 FAT TAKT HTL
ag # o a2 A%adl &7 3A% arq GAr
g% & e Fom¥ 3 amw § # q@
FTH FT I8 FCAT AMET a8 TG F4 7
T ITFT WIIAT A GIAT GHAT TTAT
t o 3% aaEET & fog A1 waa
@ ¢ fe gardy 39 fea avg ot
ot & w19 FL AT F7 798w
g L ! gw AT a9 & wrg gfam
Haga g, o0 grIw A wga g 5 mw
e w faeew wa® aen, wiww 7H7
TEL YT §, 9T WSWT FH HTAT F |
Za wede fead arg §@E 7 o
g @ ar areaw g Foerd g wwdre
FE | A FHRT FAT 93AT &, IR
Y & qIAT Z A AT @= 1 AT
FEAF AN g WE A9 AW E, A
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e &1 Sfooe wrEw g
T W | AR WA 93, 3EA
arE wY drat o 5 e I
w1 frrawe dgfom ) amfaaze
T2 T AW T A FT TTALE TEY
HAT |

TE T T T § | T
s gHr wnfge, #fFa @ @y
st foer  @wr wifew e
frar st &, swd amz SEer A
3, 4, 5, 10 ATH TF THAT WavT & |
™ Fmr e fr 4, dfwdw o %
A O AV IT SE TG GFHar
S F7 a7 AT g & 1 Y | gewa f
TR AT 7 T A1 A1 A o
W & & fufree aeg & foae
FeT i o0 a9 & 39d 18 & Ui
wa fediome qufvdsz g aa =g
agT uifeRr WA ST 4, W S
A M A IR a7 T fzaw g faf-
wTaga #t 7 O @ ogg sTsT
Fwret, S & sama g g s
WA ITE ) T Haws ag g e
I i mer g g An &
fou & frdee a=m fs oY smew
AT ar oY o T Al 9T wrar §
et @l § fema & 7 foan
g, ITEY owineT g F7 fa
g | oY e daee forer dwET H
femr wma swd qer W fFown
gH TR TEOARAEL, WO awe
% WIq WS qH Ok, wTa Are-
Fo w7, warar fed s awaan
Fardy et et wfew) Ao ot
O 79 WY #, U 1 fowe gATT
aae & 5 ondied awatg T 9,
T wgx & f5 g A awh &, woelt ardy
¥ ST AAWT AT JTTHT & AT |
FAFT wrE o A 8 1 W Iy
forard gt &t § WE fufeex
wY I 741 HIa [ Wy agr A,
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faar | # fafree arga & s 5 72
e @ A1 & e T8 g |
WX 94 TWAT & a1 §9 e A
Fwel fav srag a5 odfged
TRT@TE, T 1 FRETH 5T
@1, TR A fRT W AT
w8 3Ew faq go A RwF A
W A TET AL Z | T F A g
&Y g W W wEi a1 6T e,
FET Q9 F FAT &, ART AQTAT | A
ardry il #Y Tmy gu § =9 fafret
wTEa § g 5 ¥ @3 a8 Favma uw
auiforwT w732 faie &5 1 ST ag i
W fr gram T &, I R R
forerar #ry gt faee fed ag qu
fom am & & 7wy § AT awrg wET
ag & fae avg & agferaT 3 e
T T § | W T I A AT A8
FULT TEY AT wAY A awl & A ow
qifeaniz &1 #¥%E gt Wifeq it 5
wfedse g1 twa @t afeqr & Sfew
&0 & far o

wd  UIRIWAHE] #7 aT ¥ g,
mifzar faadr &z @ wAr & AT
ZIaT & WY TAT 418 F1 0w T{G(NAET
F1 UFATgE & AT g1 O e
TN THT T awAE 211 8, fegra
utfes & gua1 gave w7 faar amar g,



3943  Budget (Railways)

[ w7t fag weara)
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faar qar § 7\ a2 WL 1€ F 909
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TH AT AT T FYTE | A8 FH
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fafamez w1 € w0 T far &
ya wiys afwa 71 ofefaddr o
gar 21 w1 2, Faaw fag o 523 2
fe gt W3 0 freew aga afza
g, 919 AT g ¢ (w frgaw@ & am
ATHET L AFT 2 99 T8 ow  [wedr
1 FATT (qeet ¥ 0% qIF &F qAL AT
qTAEN W wHT AT T AL AL
#1 #F HI9e T F (A9, 37 Aot
a1 gzt % foad @ &1 ek & wedl
Fdrer won gun fm @3 q1E w0
FEE 291 qE0 WA Tay fay
#1¢ i waer aq fqastfe 59 a9
M T A€ 2|

<l w4 fwaw= ag g fedam
TE s ¥ |

Iqgaread (sft wEE TqrE i) -

wdl fwFawe gz &fF woawr wag Q@
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it wesie Fog v - aga AR A
a0 faaz faar &, ox war faar &)
qATE v ATE eEz g gafad § ¥z
@ 7 PR A A g AYs geRa
arfeeara & a3 9F F A9 193 7197
T 7z w91 72 qrr oag g
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gratal IR A g aF qg A
g W Wl ZA UE  AEY q
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qear & ar # foae wea fv e
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% far 4z aar 38 g W17 AR
Fwi? (ehy % A7 wewa 1 A%
4dmg  #1 WEiez RTAKT & A9
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#fr v s AT e frAe e
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% gz 3T E fFwa 7 w9 v
HIAT qTTT ORI F1 A w1 fAama
Faifs zATdl AT ATEIT TWAA F
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TR UF § INH TN F a9 a4
# WA FuAar annAl § gArw qEE
T, W wawma d faaar 9% 90w Gar
qf IHG SART & 49 AT FE Iq
91€ 1 FAC qAATAT§ | AL ENY
foa st afzwer <t 7 woft a@i wx 3w
aed foh | o W FE A w0
wiawwal 41 91, Tafas fs 1
AT F T WS, ned v AT
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FrrAi g7 @ fa 2 M a7 9z 34
7 WA QU LI JT GEAAT TANT
A FE HG AT ARIT A2 EAT
A3 AarEw 7 FE wreE a9 & A
¥ f&a o 5 avE F 34N 67
% €7 341 9ver ar =T 20001 797
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o, AT FF F1 4 T0T 305 franfzT
#1 7€ AT ZHE AR 3 9 25
w0 T ¥ FL (91§ S A8
Aegara g, dwmifza $faa 1 e
7008, Fif@n  dEE 32847 800 F
A w & e 3 @M 70 FT E
fegems &1 s 3 1= w=m
T WTE FT Y E | AT o o S
£ faefy oY o 9=B 207 F ot R AT
FART 55 FE AT AWM 7 | fdw 7 &
FAAT F A foraaT WEY gwA WA 7 )
agr 97 WAL 55 FIAL FT AATET 2 AT
faZq & gy 5, 6 FUT T SavET Y
TEt 7 e o 9 e St
T 11 BT 700 & A fadw & oy
18 FT7 500 &, TN ATTF 919 F1i7
dr™ 32 gAX 860 F A1 fEA & qm
40 FATT &, WO WI9H a0 At F F=d
3 AT 70 FAF 2 At fadw & g 17
A7 ¥ AT T G ATT 97 A T2
z f& 50 7 g afafe A =
7 97T £ A1 f7za ¥ afy & 100 w92
aEr WA 2, TA! 9T AT HIOHT
ame afa o 2 aw e 7 2 Ar
faes #7 wrET | W A AT 2|
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FAT A9 B WG A7 THGT 290 2,
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[ fagaw aai]
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g1, TEET T F w9 A T ATRC
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gt A o A ot A A
AT F AT H A & | AT, § ¥ 92w
& v § fow gadwr § wread § Ay
W 1Eq § | §ATE A8 F 800 Wi &
F20 ¥ FYE 397 A7 A T | I
F A A7 fawErean § o dTong
qH T HIT ATH F1E 194 AT 761 2 |
( Time bell rings ) #fww gw
Fa%1 fowaT 8 #9001 g w9e &
f& g7 fowam s &1 wEvEFar
ot @ § 1 Afew @ Harw ey
fai & @ g e @ft F &y #
wu7 3u7 far &, s ag s s gt
F w7 ¥ 7aT 947 7 far s oY e
Harad &1 aga 1 a=q Far | frey
TG H ST e gE I geEArH
¥ F FAT FOA 180 FUAT WA
vz B § 1 e iy e A g
FEEN A T2 | AEEL AT OE F e
Bl B2 §F 9¢ IAT HATEg 4
adr g2t Fore &Y guer avgw 1963 @
ot Mifed, ¥ 1965 aF I HE-
wEa qg A wfEE Al A ag
sfamfai #t =t & 08 1 ow =,
a1 T8, F§ 99 & QT § R T9d
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o aga & faal T w7 wreeeTg
¥ g1 Wl g7 & gart ana v qarsT
fraty % o o w7 a9 2 5 g
ot #vieq 2 5 9 WA # swt 0%
st &, 7w a97 9T gW A aTHd
, #Y< fave A7 farer & am @
®Ch 7 39 FfeArAl &1 FEA WK
IR g TLA BT TG H47 |

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Mr. Chatterjee, six
minutes.

SHRI A. P. CHATTERJEE  (West
Bengal): Mr. Vice-Chairman, 1 do
not know what I can say in  six
minutes, but I shall only touch two or
three points. What I feel is that the
Railway  Budget shows the prevailing
disease in our entire economy. The entire
economy is diseased at the present
moment and a sign of  that disease is
now visible in the fact that the Railway

Budget is a deficit Budget. The
originating traffic ~ has declined. We
are not earning as much in

passenger traffic and  goods traffic as
we had expected we would. Therefore,
the entire question is a question of the
revival of the economy of the country.
So, it will not be apposite to point out this
fact and that fact or plug this hole or that
hole and aay that if you plug this hole or
do a makeshift somewhere you will be
able to have a surplus Budget.

Our economy is now in a queer posi-
tion. We have passed through three Five
Year Plans and it is a disgrace to UB just
now that the Fourth Five Year Plan is in
hibernation. We have not yet been told
when the Fourth Five Year Plan will ever
come into effect, whether it has been put
into cold sorage for an infinite period,
whether there will be at all any Plan or
not. That clearly shows that the
honeymoon period of our economy, from
the First Five Year Plan to the third Five
Year Plan, is over. Excuse my saying so.
Now, we are in a critical period of our
economy, a critical period which is not
unusual and
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which was not unexpected in view of the
pro-capitalist economy or the pro-capitalist
planning that we have BO far followed.
We know that if we do not follow the
socialist planning or the socialist outlook
on industry, it is a sure indication that w,
shall have to come to this kind of periodic
crisis in the economy of the country.  This
kind of periodic economic crisis we
witness in all capitalist economies and we
are witnessing th, same periodic crisis in
the Indian economy also. Who does not
know of the periodic crisis in the American
economy in the 1930's, after a great
boom for several years, when the surplus
stocks produced by the labourers, workers
and toilers were dumped into the sea in
order that the market might not be flooded,

in order that the industrial magnates
might not have to reduce the
prices of their commodities? That

was * sign of the crisis, at that time, in the
American economy and thig kind °1 crisis
we see in all capitalist economies. And
that is the crisis which we are witnessing in
our country also. What is the way out?
As I have said, the way out is certainly not
to be found from this kind of policy which
you are adopting, this kind of pro-capitalist
policy which has been followed by this
Government. Unless this Government is
changed lock, stock and barrel, we do not
know whether we shall at all move out of
this rut. We may move by spurts,
sometimes we may have , boom, but a
boom naturally will have to be replaced or
followed by a collapse. That is what we
are seeing at the present moment. But
even then we can suggest some measures
which may act ag a cushion for any crisis in
our economy. I may suggest one or two
and at least I shall confine my attention
specifically to one item at least in our
economy. If we are to resuscitate, if we
are to revive our economy, then the main
thing that we have to do at the present
moment is to reduce OUT grotesquely
heavy  expenditure on defence. Our
defence expenditure at the present moment
Is in the region Of about Rs. 1000
crores. If  this Rs. 1000 crores merely
meant increase of defence industries, I
could have
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understood that that also meant some
contribution to our national economy. But
when we spend these Rs. 1000 crores, that
really means that a great part of it w« spend
on importing useless materials, useless iron
and steel from abroad. In that way really all
this amount goes down th, drain and no real
industry is set up in this country. If we could
have with this amount of money set up a real
aircraft factory or a real tank factory or a real
factory producing some goods or some
materials which would have been good for our
defence as well as for these purposes, then
that would be something. By importing
outdated planes, by importing outdated tanks,
tanks and planes which when we import we
find are outdated by ten years, by importing
such goods which do not stand us in good
stead, by doing all these things, we are
throwing the entire money into the drain.

Mr. Vice-Chairman, 1 will just end by
saying what is the way out if we want "to
reduce this defence expenditure. The way out
is simple, and it is so simple that even a 16-
year old boy could tell that to your Ministers.
It is this that the entire tension which is at the
present moment being created or has been
created in the country and on the basis of
which tension this great defence budget
expenditure is being incurred, that tension has
to be lessened. That tension has to be
quietened. How to lessen that tension? The
ony way is to re-establish our “friendship with
our neighbours. If I say re-establish our
friendship with our neighbours, then I will be
saying something which many noted people of
this country also have been saying for the last
few years. Let us build our friendship, let us
build our concord, with those countries which
are »n our borders. Let us not try to whip up
hysteria, war hysteria or near-war hysteria,
which is being sought to be done. If we do
that, I shall siay that we shall be restoring
normal conditions in the country, and
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this is my request to the Ministry. If we can
restore normal conditions, we can find that
much of our economy will be again placed on
a sounder footing, and this kind of deficit
budget may be a thing of the past.

ot TEAAIEW  (SHY 9IM)
ITHATAA HEEd, TH 7 AT AAT
qJagqy faamr g, & 9@ar § sga
W GAMAT & WA= w7 faar srg [y
HIAFA FAFT q5q FW FI5 THFL
FT AALAT FAT &N TR IATE |

gifadsz & 97 gardt Wi § fF
IFET W &1 g7 7 wlama g1 oa4r
IAFT TG FF L AT | UF w44
#qT AT AF AT AL | AAH O
& fan wraifow fagrr  wfafagw
T fama 9T FI9 FE 5 qHEI
g7 ar g wfed 1w @iy A
FHIAA T HH FA A1 T 5FF 417
qiisy afaese gfafawy @ mwd
Siol

wAtwwrEse fwq daees afam
faqat aoiae anifavfar e
adf gt & w8 WY gieaw feey-
3z tFe F1 glaad 78 #, o fam
oYY T AL AT |1 AL, a1
a7 g %1 gfaar famdt by
e WM gweaAr &1 1 AfauAr F
qd9 q=y 74T & W I Ay § w5
AT 2| IAIATET THIF 919 AWTA
&1 & AmagrgEn wifgw |

FHIN 9T FI7 FIF FH A
F®q , sA% WA &1 AT wqrar
sar & | SEET qaq aEr (e &
FifF 7 F1 U9 & weee FET 94 2,
qA: TAH AT TTASN EIAT & IART g7
farar s srigy

AN FIT q4T FT AW fFAr
sl wifgn sifE  I941 1 w94 /Y7
150 50 Far gfafar # oz foeet
g1 & aumar 3 s g g W)
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AT FFAT §, 8 TAHA TAA T
saral 41 341 gfFeaa gAe d37E
%, WG GA AW AT 507 9T A H BEt
2 &7 2, A1 7 win g g v e
AAZT 6 WA ATAIT H0H FIAT E AT
IHET GTAAZ ATHT H T A7 774 foerr
aifer

A3 A% T G497 7 A @70E HL
Aresiz i ag § fs T@aard 51 fasga
i 7% fzar s adzr 92 W3
q1E geagian seldlaame € A
0 qUEE @41 g1 g | AW "X
2@ A9 Al UF qAET AT AT AT
F v a7 &l faadt g feedr
€ IAA 7] TAF GH G | WA ArE
@ HET ® OAEM A T AT AT
famar & 1 @1 7w 92 & fe saan
AAZE GF TA qFF H, AL F 99 K
ARTHATET FZA( g1 ATATE FA41 AT
A Al F ORI § 71 A #
FE AZA G ST | FAIHT wg WAt
£F9T W4 ¢ IR wed ¥ Aex AATA
faar avar =ifzg |

FITAT MITFIGLHT T IAAH F(H
FIG # IT A 8 T F07 F ZTfare
@ faar smar arfied #4ifs amsrr
AT ST e 7 @ g e
g1 TTAE CREZ Z0HTATE A1 ART
nFdYEe & #1971 A4 39T § afew
7% #@a & 5 aw g 41 wafe grzaw
FATATT AET 21F @ E, 4 29 fawar
=El A9 § AT FAA AV @1E, 99
Ara ¥ gwteez 7 gan, 71 o fza
§ %9 g1 | g4 317 51 werad fear
aren # T @z wvea vt 9, frg av
7w, 97 ¥ A% FL A1 qE AGT
Fafr dfaw vy 11 qfa gf
ar A IEE I AT qHAA A
adl 2, e arsfrentre drureT
W R, € @w AWl & werH
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fFar smar & | 3@ 97 AT CHEIN FEATT
w1 fear srar & o1 vt v . aow
T T|T T |

WHT WAL WL AR § O
e fawmr % aga wF § | W
FAGL T WA § F v A v fowd
&, 6o Zro wty faard & st wfwere
#1 6 7 faad § W1 12 o o W
faad & 1 wa® yqm i & e
¥ 9r9 UF ;o WMo @ g foww g
78 Wi qafare ¥ w7 wdr § o
arET #T gFar g 1 &t & ag fraaw
Fon g g o g agfawe we
wifee w1 941 3 & 7 Avrg AWy
F1 AT LG § FTH F4A & IT01 EF A7g
# glgar 7@ & At &1 98 W
AU AT F THA T FAT AT @R
A F wwAan g e g @ 9 g e
Y g 1 wegd, A sty
W e & @9 faar 7 gn?
WIgady  H g | (Interruptions)
Tifadz % F1 53T qF ATEAF § AfwE
a1 a1 feara fefaome oeresde Zamt
g W Wagd & I9 THICH FHArd
T § 91 {7 a7g a7 o 9w ' )
& 1 o fordiw e o ag wEAt @ 1w ww
wedt §f wwefaw FvgEd amd
ot 72 & form & 3a e & gt griy
ar & s g o waat @wr & fag am
faan s ey it g ow 3w §
FAFTE FT AHEAT FT A T A8 &
WY st wgt w=E asrfan a8
AT 1 VT A Tt &Y T §
arsr fot w7 78l @ AWt gw ww
A W g e @ § | wiar g
T TYE F7 qof AT &Y ST S Ee
FI9 9T AT ZY & T A I {Y
q & T quren o1 9g & {5 g W am
FYSTAT AT R AAC AT T wifwd
&1 @ fRar o § WiT o aeeang
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[t Tz | e TR st frar e
WY frer it &0 § Bard Hgrm | I XQ AR F AR AT O
HATT AT T FTE A AT g | 4G & WO A A F G AAL
wTm § 1 (nterruptions) ey | FEO WS WS Afadt w0 Al

W WA A g Ao g atew
T A AT WA g o
n&l wAw Fargr R aFar § 1 PR
# saw aF mfwee § s fedr 7
fedt T fowrrr o S0 & AW R %
gr & 1 ¥ agdi &1 avy oA g, a3
qF WEEL B ATH AT, A0
TAF F FE w0

Jumaras (S agEie wEnE
WA ) @ AT A A g AT ET

o CNATCEY : a%T A1 W,
o, T 731 &0 gurs f77

T T tma & fF owreg e
§ uwifasi 57 =g & | wAE 2H
9T FEA H 4TS A9 AT qAwr g [y
At frard faedt § 2odi ox gFEm
¥, 39 97 AT FEAET &1 oRifage
BUTT EAT & | 4E 749 60 7§
FEAT FEIAT T 67 T AT @l & |
T 48 T & fa mndes wamad
¥ WA FTAT G AT ST T
wren far s o e e w6y
wwems W@ ¥ wfed | g
qrT WA T AFN EAT g WK
60 HT W AL IHFT SHT T o7
TR FOT T T A 400
A £ T2 97 AT T vl oY '
Remd  F AW FEE wEn FeETd
ar wT A A g W@ &)
qReeTd & Tl & ¥ wre ey
FEET F TH TG F T H o §
w1 THT T § T AT A
wardr & 1 FeAEr ow arfeafon
ST T W H AT FHAFTGE T

T § W IR e A 4 6
dmfamrm & 3w gE A 07 s
&3 g4 ¥ o F e 7 G e A
Afer g gu Wt famma faad g we
&7 W T wEaTdl ¥ 3 T4 W
ama & fe e md ¥ FHaw e
foamar &aT T OF T T {7 2T
¥ fawarar 30 wfae, w9, G #40
I ZAAT § a9 UET SEer g 2
ar famr ar fadr svad gy g aarT
¥ frazs 401 7 98 == sowT 2,
AT AT A g wfgr fE
fomr Forer diarg B el & wowt vy
g frr fer Wi & A9 A
T Gt fear &, fe B fami #Y
g e faa & o fow fi e
g5 gitar & | wHY oy HYET 39 A 29
TEr 9T 74 & ATH Wt @rew & far
§nT § | T WA TAw W ¥ ¥
TW@IE | TR AT, faewa
T, WAX qg ATHIAT W FET AT 9T
ATETTH A7 F% A1 HHAl & | gEtad
F ATAI g TAT ST oW AEel @
v fr s a7 +T ¥ W oA
¥ AT A | A N A R A
g . . .

JqaaTeas (S WY SEE
W ) o oamaE & famma & @3 s

#{ CWAAY : UF a9 47 fAaEw
FT | AU W AR HT A
FHEAST w< Aford | arerordn gfvar w1
9 ¥ gTEAT wgT § w7 fay oy o
g geTEETe § @lEr o oad g
W EATEIETE 7 397 & (Faq HHqT
& W qrovrEy 7 feas & o |
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14F FOT Az o agr W< fowe
FuseT § o & 1€ Sfww @ & 7t
qreT & | TET A gTHETEN Al W o
i§ ZATErT wear § & for gar @,
FIE WIFHT FITH TAT AET AT OB
q@q 4T F FE § fr gy agt o g
farer & % a7 8 <o M@ g 1 Ay
et feafa gt 78t &t anfed

1956-57 & #rzar sr@€r & @
q gave €ny g1y fag o
saFTFer A wq € f g9 gaa wa-
AT | AT AT T, FAU a7 AE
2| o grez Agi 9X g, 98l vEi A #E
fedz @, Fgi oG, FTHL | IAFTTTE
HIFTT R SqT7 97 A1(RT |

oA § UF W7 FIAT § FEAAT F
faa

IJqmAreay (At AEET AR
AR ): AT AT qF A AL

Sl TATOA ;. FA NET AWK
FHETE AT G A AT 9TE Wi
AT WO 20 £ | e FgATE
fr fadt w1 2o & 7 9T qFTT
ANT q ATEHIT A1 UK FUA @Y A7
arfgl | TTAF TTATE FEEL

it Zto THE (T AIW) : TOAATSAR
HEIET, T o Agfad awz yofeas F 77
¥ fad A dat A1 g gATE AT E )

gu Jafag da ¥ @A T g | 39T
waw & gt faeit 7 7wt FrAw @
o ot & F ot weet w9 # (= dr
gare fad mq & s Aaw g wfew
77 WY ST wrEw WeEldw ¥, 98
fa &7 & IwAT ¢, I EF 9 Ig AW
719 & 7w gz g ag e sifaa
R A g 399 i AgT g
. 39 TEAA T AL AT, T AT
T ftdza E ) g 7 M dsad Aveq
qrerdza € agdw wrfeafr &0
ZHA F TATT FTEAT E
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gham § G g s wst e
@ swAg@ A Ao 8, 3
A AW qIA g | AfT SRwHT g R
% arY 7 waew S awrs sfaa Adre,
9 &, arETer & 1 o 2 vEY a7 ey
T w379 TgY § faoefr adff @y
g, I S| El 97 AT FT gTw
L G S

YT AEr AT I F FT JBI
/IR g 97 97 F 3 qF T g
§ @ aga oA & a9 g7 § Wi wiww
mE I M\ AognEag g e
HTHTT FY T GAT FF T3 FTIALOH
FATH |ATfET Y W FH AT A F7 I
FTHF |

FmT 397 94w #w fagre w7
e € s amr & wgeq@ W@
afagrfas g 1 ¥0 wra & R
FFL T AT A T3 G AL AT
BEAT CAAT T WA T FTT |

UF T A FH AT 95 FAT
ATEATE | SHATEIATS €U § B Are
T of gArgrare ot 2w wzear
¢ o @ arEA &1 Sgma g
[T ZHF1T1E 37 TRIAT ST & T ALY
wfears g1 21 4% qaE 92 o fa=m
¥ & awarg & o arda w
gAmgraTT fadt @ £ I9q aft agm
F1 AT FEAT & TG FAFE FL ZAT
=rfedr |

gL dw & aga & fewal A arez
a2 fam fraga f Feos T9TET
§ | gmEEE w1 aEEEr g
@ | 7 agar g e o Az waEaw
FT eiaan F¢ fzar @7 |

oy T A1 9T A fa=e &7 fF
TET AT WWTA IF F IAT AT @ E
#YT 7% WTEAE NOE | IH A AWA
FAFT A FATCH & @l 4 =y Ivav {



3959  Budget (Railways)

[’fol'o ‘ﬂ’:‘]
A7 faedt & qarew & 4T 7 9r wrar
g1 uaEm E 5 W@q gwEr @
TATGAT &1 g€ F¢ | WY AR A WAr
sraT 8, 42 fas @3 7y s

T T GIET ATH FT AW AT 7
H U FOAT AFATE | 0T AT 98 &
f & & e &1 faarimr G s,
qANT AL F 7 { FATA AAIAT AT
o A gfaaraga A g | W
¥ %1 FForat qdvr Aoiy #1agar & AV
a1 gfaamg o gzd afed |

sif am & ag g wgw g 5
WITHTH ARG § Fga7 dgari g fF
q TeaEITr & agd 9@ 7 g, afwa
FE &7 ST MO T IEr 7 faar
# 7 ¥ma 2wal qv o Fga § W
Fw gar Y@y fqwmr A Ao
& #2fon § 3o o =y E, AT ang
TET & T49 w=0r 747 4 | Fwgarg f#
AT AT THFET NAH FIST & AT 7H AY A7
arsAz oAy 71 ¥ Par s )

T W W ag FEAT HAEAr g
s p.M. M Fadre @ & s angan
Z fF mamgarr & gar,
afean, TS, BI 1A gU AT 34 AT
g masE A aE 2 0 Jd
AT g Hew gl g O wage
HIATH § @A 1 T4 779 §, wafan qrg
a% o F fan F1E ¥ g e =few
form & gfaamds amaraF (s F9g
woa g faar & 999 7 & 7w w4%
9 WITHT H74TT AT § WY HIT F7A7
g & welt wErmm Wi genal ww faEm
FIT

REFERENCE TO THE TREATMENT

METED OUT BY THE CHINESE TO

THE INDIAN DIPLOMATS AT PEK-
ING

qaar waET fag gwEard; (Jamw):

Y JATAT qEA , OF A9 § wvew
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Afew ® @ AgE g W WeET A
sy wnd & difen § ff—

"Second  Secretary  Krishanan
Raghunath and Third Secretary P.
Vijay were dragged and pushed, held
by the neck and arms among a crowd
of Red Guards several hundred strong.

They were punched and kicked and
Red Guards waved Red books of Mao
Ts. Tung quotations at them."

ST, %9 A% 7 fag; ag grew &y afexr

q12 fgrgeam &1 SAar ag Saar €770

g faa|fmr &9k

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): We will convey it to the

Minister of External Affairs and ask him
to make a statement tomorrow.

THE BUDGET (RAH,WAYS), 1967-
68—GENERAL DISCUSSION—conid.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Dr. Talwar, ten minutes
please.

DR. (MRS.) MANGLADEVI TAL-
WAR (Rajasthan): Mr. Vice-Chair-man,
Sir, there was a cartoon in the "Hindustan
Times" of the 24th May. Two people are
shown discussing about the Railway
Budget. It says:

"Rail Fares go up".

And then:
"Latest train crash toll 62".
And the author of the cartoon says: —

"I think it's a humanitarian budget
since it will discourage rail travel."

The cartoon is self-explanatory. I need
not gay much on it.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Dr. Talwar, just one
minute. The House will sit till 6 o'clock
and the Minister will reply tomorrow
after the question hour.

DR. (MRS.) MANGLADEVI TAL-
WAR: Coming to accidents, I would like
to say one or two things because it
concerns the general  public.



